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Pakistani Flal hoisted In Cachar District 

9450. SHRI KAMESHWAR SINGH: 
SHRI HEM BARUA : 
SHRI A. SREEDHARAN : 

Will the M~ister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact lhat some citi-
zens of a certain village in the Cachar 
District in Assam hoisted Pakistani Flal in 
the village recently; and 

(b) if so, whether Government have 
enquired iilto the maller, if so, the findings 
of the enquiry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHAR AN SHUKLA): (a) No, 
Sir. 

(b) Does not arise. 

Tralnlnl of Ollicen aad Ratings of 
MercIIant Nan 

9451. SHRI KAMESHWAR SINGH: 
SHRI A. SREEDHARAN : 

Will the Minister of TRANSPORT 
AND SHIPPING be pleased to state : 

(a) whether it is a fact that arrange-
ments made for the traininl of Ofticen and 
ratinlS of Marchant Navy in India are 
inadequate ; and 

(b) if so, the steps taken to improve 
and expand the IIrranaements for training? 

,THE MINISTER OF TRANSPQl\l' 
AND SKIPPING (DR. V. K. R. V. RAO): 
,a) 1I~4 \~l' 0\' .,"in" Oq~ tralql~· i~~ 

stitution in the pre-Independence days, 
there are at present six Marchant Navy 
Training Institutions- three each for 
officers and ratings. The arrangements 
made in these institutions ar~ quite ade-
quate excepting for training of ratinls for 
Saloon Department. A limited numher of 
boys are trained on T. S. Bhadra for em-
ployment as Bhandari cooks and on 
T. S. Duffuin for employment as saloon 
ratings. A scheme for starting refresher 
course for senior" saloon ratings is also 
under active consideration of tbe Go\ern-
menlo The requirements of trained Mer-
chant Navy personnel and the system of 
their training in the Merchant Navy Train-
ing Institutions are constantly under re-
view, in consultation wilh the National 
Shipping Board and the Merchant Navy 
Training Board, with a view to effecting 
improvements wherever necessary and also 
to ·expand the existing training facilities to 
meet future requirements. A decision has 
already heen taken to replace the existing 
Training Ship 'Dufferin' with a modern 
ship capable of training 125 boys per annum 
as against the present intake of 80. 

All India Senlee 

9452. SHRI HEM BARUA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government propose to 
constitu.te All India Service Cadres for 
education, Forests and Health ; 

(b) if so, whether tbe r~actioDS of the 
State Governments. have heen sougbt; 
and 

Ic) if so, their reactioDS ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Yes, 
Sir. The Indian Forests Service bas al-
ready heen constiluted from 1.7.1966. The 
other new All India Services proposed to 
be constituted arc :-

(i) Indian Service of Enaineers 
(ii) Indian Medical and H~ .. ltll 

Service 
(iii) Indian Educational Service. 
(iv) Indian Agricult,!~1 .~e~i~,. 

- \~1 y~,~ ~ir: 



Ie) AlI the State Governments had 
earlier agreed, in principle, to the creation 
of the aboye - mentioned new All India 
Services. But recently the Government of 
Madras have expressed themselves against 
the new All India"services' altogether and 
so also in a more - general· way, have the 
Government of Kerala. Besides the 
Governments of Andhra Pradesh, Rajas-
tban and Mysore bave indicated that tbey 
do not wish to participate in tbe Indian 
Educational, Service. 

DeJIli Police 

9454. SHRI TENNET! VISWANA-
THAM: 

SHRI MANIBHAI J. PATEL: 
WiII the Minister of HOME AFFAIRS 

be pleased to state : 
la) whether it is a fact that about 500 

factories'in Delhi remained closed on the 
5th April as a protest against the high-
handedness of the Delhi Police; 

(b) if so, the details of the incident 
and the reaction of Government thereto; 
and 

(c) whether Government have also 
been approached by the factory owners? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS ISHRI 
VIDYA CHARAN SHUKLA): (a) No, 
Sir. 

(b) and (c). Do not arise. 
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SuaestlOD for a l'edenu Set.Dp 
ID Kasilmlr 

9456. SHRI K. LAKKAPPA: Will 
the Minister of HOME AFPAIRS be plea-
sed to state : 

(a) wbether Government's attention 
has been drawn to the press report that a 
memorandum'was submitted to the Gajen· 
dragadkar Commission by Jammu Autono-
my Forum suggesting federal set-up within 
Kashmir; and 

(b) if so, the reaction of Government 
thereto and the implication of the sugges· 
tion 1 

THE MINISTER OP STATE IN THE 
MINISTRY OF HOME AFPAIRS (SHRI 
VIDYA CHARAN SNUKLA): (a) 
Government bave seen tbe press report. 

(b) Tbe memorandum submitted to tbe 
Gajendragadkar Commission is a matter 
for tbem to consider. 

Marder of PIIIIdlt DID Dayal Upadbyaya 

9457. SHRI S. C. SAMANTA: Will 
- the Minister of HOME AFFAIRS be plea-

sed to state : 
(a) tbe stage at wbicb tbe investigation, 

are being carried on by tbe Central intelli· 
gence and the U. P. State investigation 
agencies on tbe alleged murder of Pandit 
Din Dayal Upadbyaya; and 

(b) who are the perpons apprehended, 
so far and what disclosures have come 
from them 1 

THE MINISTER OF STATE IN THE 
MINISTRY OP HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA) : (a) Investi-
gation was taken over by the Central 
Bureau of Investigation from the Siate 
Police and is now practically complete. The 
meterial collected is being examined and it 




